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(b) if SQ, when watl 'be same receivod 
aad the actio" taken thereon ; 

(e) whether aQY proposal is under 
consideration for reducing the boi.ht of 
tbis dam "Second time in tbe interests of 
local farmers.; and 

(d) if so. whether Government will 
consjder tbis proposal soon to save the far
mers from being marooned ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI 
AllUN NEHRU); (a) No. Sir. After the 
project Was apl'roved by the Plannina 
Commission in June, 1984, no such propo
sal has beoD received. 

(b) Does not arise. 

(c) NOt Sir. 

(d) Does not arise. 

ReeollllDeftdatiool 01 the National Board 
01 Adult Education 

4S6S. SHRI MURLIDHAR MANE: 
Will the Minister of EDUCATION be 
pleased to atp-te : 

(a) what were the major recommen
dations of the National Board of Adult 
Education in 1983 ; 

(b) whether al1 tbe recommendations 
of the Board in regard to eradication of 
adult illiteracy in India have been accep
ted by the Government ; 

(c) if so, whether implementation of 
tbe recommendations bas been made ; 
And 

(d) if not, the reasons therefor? 

THE MINISTER. OF aDUCA TION 
(SHRI K,C. PANT) : (8) Major tecom
mendations made by the National Board 
of Adult !d\1cation ill 1983 include inton~i-

&cation of literacy etrort. by stepplQ. up 
the adult education proarammc and reduc
tion in the instructional period: produc· 
tion of learniUB material relevant to the 
needs of the learners especially WGmen. 
linkages of tbc proaramme with the deve
lopmental activitie. of other departments ; 
utilisation or mass media-folk; traditional 
and modern ; inten&ification of female lite
racy programmes by involving women 
voluntary organisations; involvement of 
students; oblig llion on the part of emplo
yer to provide literacy opportunities to 
their employees; and strengthening of 
State Resource Centres. 

(b) Yes, Sir, 

(c) & (d). AU the recommendations 
except literacy as an obligation of every 
employer have been implemented by the 
Government. The Board at its meeting 
held on 2Sth May, 1985. inter-alia, has 
again recommended tbat employers may be 
required to provide opportunities to their 
illiterate work~rs to acquire literacy, if 
necessary by legisJation. This recommen
dation of the Board is under the conside
ration of Government. 

Provision of transminloa IIbes for 
pow'er projects 

4S66. SHRI K.8. RAO : 

SHRI M. RAGHUMA 

REDDY: 

Will the Minister of IRRIGATION 
AND POWER be pleased to state : 

(a) whether the schemes formulated 
for power goneration under Central Sector, 
cnvlsaae construction oC necessary trans
mission lines for takina the power to the 
receipient state~ ; 

(b) transmission Jines contemplated in 
the case of Ramaaundam S'uper Th('rmnl 
Station and Kalpakkam Atomic Station; 

(c) wbether it Is a fact that Audhr. 
Pradesh handed over construction aMi 
op(ration of 400 XV traRsmis~ion 1in~. 
and Sltb"~UHi{ln$ 10 NTPC in the N3tiRMl 
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interest to eosure that recipient states 
dra. tbeir share of power; 

(d) lr so, the present stage of cons· 
truction of tllese 400 K V lines and sub
stations; and 

(e) whether due to non completion 
of 400 K V Jines from Ramagundam to 
Karrataka and Tamil Nadu. Andhra Pra
desh is transmitting NTPC power on its 
own transmission lines from Ramagundam 
to Kamataka and Tamil Nadu ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI 
ARUN NEHRU) : (a) Yes, Sir. However, 
wherever necessary. the State tran~mission 
systems as well as inter-State transmlssion 
lines are also being uc;cd for transfer of 
the shares of power to the beneficiary 

States/Union Territoriea. 

(b) A list c;f transmission Jines COD

templated in the case or R~ma8undam 
SlIpl'r Thermal Power Stntion and Kalpak
lam Atomic Station is liven in the atta
ched statement. 

(c) Yes. Sir. 

(d) The present stage of construction 
of the 400 KV tranqmission Jines and sub
stations associated with Ramagundam 
Super Thermal Power'Station is siven in 
Annexure-I. 

(c) Power is being transmitted to Kar
nataka and Tamil Nadu partJy over NTPC 
lines and partly over Andhra Pradesh State 
Eletricity Board lines/inter-State transmis
sion lines. 

StatemeDt 

1. Transmission lines and sub-stations associated with 
Ramagundam STPS. 

1.1 400 KV Lines 

400 KV Ramagundam-Hyderabad (Single Circuit)~ 

400 KV Hydcrabad .. Nagarjunasagar (Sinaic Circuit) 

400 KV Ramaaundam .. Nagarjunasagar (Double Circqit) 

400 KV Naaarjunasasar-Cuddappah (1st Circuit 
l2nd Circuit 

400 KV Cuddappah-Madras (Single Circllit) 

400 KV Cuddappah-BanlaJore (Single Circuit) 

400 KV Banaalore-Salem (Smale Circuit) 

400 KV Naaarjunasasar-Munirabad (Smale Circuit) 

1.2 400 XJI' sub-Station, 

Raatalundam 

Hyderabad 

N .. aujualqat 

Coddappah 

Baftplore 

MlIDkabad 

Target dale and 
Completion 

2 

Completed 

Compleled. 

10/87 

Completed 
3/88 

3/86 

1/86 

3/88 

10/88 

Completed 

Completed 

Completed 

1/86 

'/86 
11,.. 
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2. T,anmissioll System of Ka/pllkkam A P S 

220 KV Kalpakkam-Chingu)pet (DoubJe Circuit) 

220 KV KaJpakkam-Ami (Single Circuit) 

Completed. 

Completed. 

Completed. 220 K V Chingalpet .. Kutpadi (Single Circuit) 

220 K V Chingalpct·K ~,r,ltur (Single Circuit) Completed. 

Ne", s item captioned "Extortion racket 
hi s.rdarjuug" 

4567. SHRI KAMLA PRASAD SINGH: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pkased to state: 

(a) whether ntH'fltion of his Ministry 
has been drawn to the news item "Extor
tion racket in Safdarjlms" appearing m 
the Hindustan Times dated 21 MJY, 19t<S 
hiahliahting the extortion from and Intimi
dation of a patient; 

(b) if so, has the matter been locked 
into and the culprits identified; and 

(c) if so, details thereof and what 
action has been taken to chc~k the recur
rence of such events in future? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRJ 
YOOENDRA MAKWANA): (a) Yes, 
Sir. 

(b) and (c). The report received from 
the Vigilance Officer of the Hospital in 
this respect is under consideration. The 
hospital authorities have been instructed 
to exercise utmost vigilance in all the 
sensitive areas. 

Lo •• of dredger 

4568. DR.. G. VlJAYA RAMA RAO: 
Will the Minister of SHIPPING AND 
TR.ANSPORT be pleased to state: 

(a) whether Rs. one crore dredger be
longing to the Dredging Corporation of 
India was lost in the sea thereby stalling 
work or flshin, harbour in Bhavanapadu ; 

(b) If ')0, the steps taken/proposed to 
en'>ure that (;onstrllction of the fishing har
buur rs not ddayeu in any manner; and 

(I.:) Whl ther Government propose to 
institute an inquiry into the causes leading 
to the loss of the dredger? 

THE MINISTER OF STATE FOR 
SHIPPJNG & 'f RANSPOR 1 (SHRl Z.R. 
ANSARI) : (c\) and (b). The portable dred
ger, belonging to DCI, accidentdlJy sank 
off Bhavanapadu Fishing Harbour on 26th 
June, 1985. The dredger Was re-floated 
dcp.trtmcntdlly on 12th July, 1985 and re
pair work lCJ in pr<.lgress. The drc dgcr IS 

expected to be re-commissioned after 
total repairs by 30th Sept. 1985 and will 
be re-deployed at Bhavanapadu soon 
thel carter. 

The sinking of the dredger bas not 
affected the construction of the fishing 
h~~rbour at Bhavanapadu. 

(c) A departmental enquiry has been 
orderC'd by the Corporation into this 
accident. 

Supervision over pdf.t. school. affiliated to 
Central Board of Secondary Education 

4569. SBR} C. MADHAV REDD!: 
Will the Minister of EDUCATION be 
pleased to state : 

(a) whethcl Government have recei· 
ved a proposal (rom the Southern Statts 
to associate Statu Governments in the 
overall supervision of private schools aftiU
ated to the Central Board of Secondary 
Bducati<'n in matterR like admission, tui
tion fee and appointment of qualified staff 
to check some undesirable practices; and 




